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HOUSE OF THE PEOPLE
Thursday, 23rd May, 1952

The House met at a Quarter Past Eight
of the Clock.

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
RURAL DEVELOPMENT UNDER FORD
FOUNDATION ASSISTANCE

*122, Shri M. L. Dwivedi: Will the
Minister of Food and Agriculture be
pleased to lay on the Table a statement
showing:

(a) the work actually being done
under the Ford Foundation Assistance
in connection with what is called
“Intensive Rural Development Pro-
gramme”;

(b) the location of five training
centres under the scheme with descrip-
tion of kind of training;

(c) the fifteen intensive development
projects witlr description, cost, and
time of implementation; and

(d) the funds allocated to the train-
ing centres and the projects or their
estimates?

‘The Minister of Food and Agricul-
ture (Shri Kidwai): A statement is
laid on the Table of the House. [See
Appen I, annexure No. 33]

Forp FOUNDATION SCHEME

*135. Shri S. N. Das: Will the Minis-
g ?;good and Agriculture be pleased

state:

(a) how many training and extension
Projects have been set up under the
agreement made between the Ford
E:dujgdauon and the Government of

(b) where these projects have been
focated; and

(c) l;hethuh'lheu have been
48 PSD
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The Minister of Food and Agricul-
ture (Shri Kidwai): (a) Two - train-

ing-cum-development and three de-
velopment projects have been recently
opened out of 13 so far sanctioned.
(b) Training-cum-development pro-
jects—
1. Agricultural Institute, Anand,
Bombay.

2. Visveswaraya Canal Farm,
Mysore.

Development Projects—

1. Kukatpalli (5-6 miles from Hy-
derabad City).

Tahsil Nabha,

2. Bhandson,
PEPSU.
3. Rangia in Kamrup District,
Assam, '

. (c) The States are proceeding with
the selection of trainees.

Shri M. L. Dwivedi: May I know,
Sir, on whose  initiative  the
scheme has been launched and what
is the financial assistance which India
gets from foreign countries?

Shri Kidwai: The total cost of this
A 1,19,000—Rs. 56,000
capital and Rs, 63,000 recurring ex-
penditure. As is evident, the initial
cost of the first two years will be
met by the Ford Foundation,

Shri M. L. Dwivedi: May I know,
Sir, if before the launching of the
scheme for the benefit of the
population, some experts of Indian
rural life were consulted?

Shri Kidwal: They are consulted at
every stage.

Shri 8. N. Das: What is the mini-
mum qualification of a can-

expected
didate selected for training at these
centres? -

dwal: These trainees are in
the employ of the State Governments
and each State Government will lay
down its own gqualifications.
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Shri S. N. Das: May I know whe-
ther instructors for these training
eentres have already been appointed?

Shri Kidwai: Not yet. All that will
be done by the State Governments.

Shri M. L. Dwivedi: May I know by
what time these trainees will be in a
position to give education to the rural
areas actually?

Bhri Kidwai: As I have said, the
centres have been selected and the
trainees have been chosen by the
State Governments. It will depend
upon the nature of work that each
State wants to have from its em-
ployees.

Shri M. L. Dwivedi: Is it not a fact
that five centres are already running
and persons are receiving training?

Shri Kidwai: Five centres have been
selected and candidates are being
selected by the State Governments.

Shri S. N. Das: What is the basis on
;gjsh these centres have been selec-

Shri Kidwal: The centres have been
selected on the recommendation of
the State Governments.

Shri K. D. Malaviys: Will the Gov-
¢rniment kindly 6t us know the names
of some of the Indian_. experts who
have been consulted in connection
with this scheme? .

Shri Kidwai: I will require notice of
that question.

BhrlA.g.‘Gultl.u.MayI;nowm:he
distinguish eatures se
development pm}ects from the com-
munity projects?

Bhri : This 1s for
ment of agriculture and
be given !11 intensive development of
agriculture, and introduction of new
methods which experience in
countries and some parts of India
have proved to be successful.

BHA N. | it oposed to
‘oedte dny dm gs ceg{ri'eslnﬁ -
dhra, wliere instruction may be givén
in the regional language?

gtid Ridwal: The statement gives
the location of the five centres.

Jomab Anfjsd AN: Will Governmetit
wnlfghten us ss fo the natufe of the
superintendence which the Centré Wil
Eve r the State Governments re-

rding execution of this plan?

mies o W send T e s
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each centre to see whether the train-
i:lm that is given is according to the
plan.

NON-DEPARTMENTAL ANCHAL MASTERS

*123, Shri Velayudhan: Will the
m of Communications be pleased

(a) whether the Non-Departmental
Anchal Masters of the Travancore-
Cochin State were placed on the same
footing as the Post Masters when the
integration tonk place with regard to
salary and allowances; and

(b) what are the salary and allow-
ances paid to the Non-Departmental
Anchal Masters who are now Branch
Office Post Masters?

‘The Minister of Communications
(Shri Jagfivan Ram): (a) No, they
were placed on the same footing as
extra-departmental branch post-
masters, to whom they correspond.

(b) They are allowed the same emo-
luments as extra-departmental branch
Postmasters, but have been given the
option to continue on the ex-State emo-
luments.

Shri Velayndhan: May I know whe-
tl;!e::t thai;d mt'ger has geen brotﬁsht into
e ey are drawing salary
sanctioned by the order?

ﬂln'l .lldtun Raim: Orders have

mvmman- Mlylkmwwhl-
the ther the orders have been given effeet

Sl Jugjivim Rdm: That informa-
tion I have rot got with me,

Orders have been issued and
wﬂlbenodiﬂlcnllyinthw drl'w'ln‘
the sdlary sanctio

Eun":m ZoNe (RAILWAYS)
124, nn Velayud be

Minister of
state:

Wil the
pleaged to
3 j . of

il s, ot e

carried out or not;

m‘(tblhd:fa_r ﬁ:’l&t el b’-. have

Bt S o oy FEE
uarter of

‘%.‘:%‘:—'r.f'zmu.m

¥he Mliitster of Traine-
mcm:..n.m;. (:)-1’&
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(b) The Sealdah Division and the
loop sections of the Howrah Division
have been included in the Eastern
Railway.

(c) Calcutta.

Shri Velayudhan: May I know whe-
ther the hon. Minister is aware that
there was a change in the regrouping
systern from what was announced on
the floor of thre House last April by
the former Minister of Transport and
also the decision arrived at by the
Central Advisory Council for Rail-
ways?

Shri L. B. Shasiri: Yes, there were
some changes. Discussions took place
between the Railway Ministry and the
State Governments and after consul-
tation they decided to have six zones,
as published in the Press and men-
tioned in the explanatory memoran-
dum of the Budget.

Shri Velayudhan: May I know, Sir,
whether the employees of the E, I, R.
have expressed any concern regarding
their transfer to the Gorakhpur station
wihich has been made the present
headquarters of the regrouped rail-
way.

Shri L. B, Shastri: An assurance has
already been given that no person
will be transferred without his con~
sent.

lﬂ"lll'i' AT 'HT
wfer aront fr ot X 8 fet
foamit & fwwr feor g, &
® fefaT & dowed wgi g
g7

[Shri Jangde: Will the hon. Minister
state as to how many Divisions the
E:dste;n Railway has been divided into
each Divkelonmmulted?l 3 of

W que o Wl : qff toR
% Q@ ww ww fedfrer m@ ¥
o do e momh‘ﬁ“
W 7 ¥g fige ot F e O
M fonrr fefra o Bt W
T oA § 1 W FEERR
¥ord & § die v@ & wk fedr

!l
iLM Rastein

m‘“! been formed br regroup-
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ing two  particular sections. It
comprises B.N.R and that portion of
East Indian Railway which remains
after separating the Lucknow Mora-
dabad and Allahabad Division. Its
Headquarters is at Calcutta and it
has several Divisions.]

st wind ECIIE .
TRy § &t fedlome ez
g mwid?

[Shri Jangde: Where is the Division-
al I:T.eaa,dqin rs of Eastern Railway
situated Madhya Pradesh?]

st @ e Wt : TR
fer  aifem =fgr

[Shri L. B. Shastri: 1
notice for that.]

Shri Dhulekar: May 1 know wine-
ther the schemes for the covering of
railway platforms alread decided
upon by the Government will be affec-
ted by this regrouping and be discus-
sed again or whether they will stand?

Shri L. B. Shastri: They will stand.

Shri S. C. Samania: May I - know
what are the other demands put for-
ward by the business interests, Pro-
vincial Governments and the various
associations?

Shri L. B. Shastrl: Several demands
were made by various interests and
all of them were taken into considera-
tion. The matter was discussed with
tive Chief Minister of Bengal and other
S'lates Of course no complete agree-

t has been arrived at, but most of
th.: States have agreed to . the re-
grouping we have decided upon.

Shri- Meghnad Saha: Is the hon.
Minister aware that before the Rail-
way Administration was taken over
by the Central Government it was
under a Railway Board and the main
principle of the Railway Board was
that the Railways should be sdminis-
tered in the interests of techmical and
business efficiency?

Mr. Speaker: He is perha ving
information rather I.J:‘ lgu' it.

sh.rl T. K, Cllm May I know
which are the, States which did not

to the decisions that were ar-
at' !Ic slld 'mwt of ﬂusms'

WCH. avery
agreed. There

require
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lsa_differenceanone-ortwopolnts.
especially in regard to West Bengal.

Shri T. K. Chandhuri: What are the
points of difference and which are the
States which have disagreed?

Mr. Speaker: I think it will be too
long a question to be put in,

SUGAR PRODUCTION

*125. Dr. Ram Subhag Singh: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the total quantity of sugar pro-
gldced in India during the year 1951-52;

(b) the total gquantity of gur ro-
duced in India during the same period?

The Minister of Food and Agricul-
tore (Shri Kidwai): (a) 13-50 lakh
tons upto 30-4-52.

(b) 27,44 lakh tons (estimated).

Dr. Ram Subhag Singh: May I know
whether the production of sugar and
gur in 1951-52 has increased over that
in 1950-517

Shri Kidwai: Yes, it increased be-
cause the cultivation of sugarcane
had increased by almost 20 per cent
during the last two years._

Dr. Ram Subhag Singh: May I
know whetirer the Government of
India has suggested to the sugar-
cane producing States to reduce the
prices of sugarcane and, if so, whe-
ther that advice has been accepted by
all the sugarcane-producing States?

Shri Kidwai: Yes, several suﬁes—
tions for the reduction of cane prices
were made, but the Governments
concerned throught that it would ad-
versely affect the income of the agri-
culturists. -

Shri Dabhi: What are the normal
annual requirements of the country
of sugar and gur?

Shri Kidwai: The normal require-
ment of sugar is about one million
tons, but I am sure that if the price
is reduced the requirements will in-
crease. .

‘Shri Pocker Saheb: May I know
whether Government exopects more

production in 1952-53 so as to be

able to export sugar from India?

Bhri Kidwai: There is no export of
sugar because the production costs
here are higher than those in any
other country. .

' Shrl Gurupadaswamy: May I know
whether -Government would think of
decontrolling sugar in the near future?
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Shri Kidwail: The sugar position to-
day is such that it can be decontrol-
led, but the question is that the cane
had been purchased at a very high
cost and if all the sugar is sold in the
free market, perhaps both the mill-
owners and the Government will
suffer a great loss. Therefore we are
trying to find some export market, and
the present-day situation will be
taken into consideration when the

next year's prices are fixed.

Sussipy FOR CONSTRUCTING WELLS IN
Scarcrry

#126. Dr. Ram Subhag Singh: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether the Government of India
have given subsidy to any State for
constructing wells in scarcity areas;

(b) if so, to which State or States
such subsidies have been given; and

(c) the total amount of money given
as such subsidies to different States?

The Minister of Food and Agricul-
culture (Shri Kidwai): (a) Yes.

(b) Uttar Pradesh. Proposals from
certain other States which suffered
tf{oom scarcity are under considera-

n.

(c) Rs. 24,00,000.

Dr. Ram Subhag Singh: May I know
how many wells are proposed to be
constructed in U.P. this year?

Shri Kidwai: They propose to con-
struct 6,000 wells.

Dr. Ram Subhag Singh: May I know
whether any nortion of the expen-
diture will be met by the State Gov-
ernmental source?

" Shri Kidwai: T think so, but I
would require. notice.
Dr. Ram Subhag Singh: May I

know whether the cultivators are
also required to share the expendi-
ture and, if so, what would be their
share?
- L3
Shri Kidwai: Cultivators are given
taccavi loans in some cases.

Dr Ram Subhag Singh: May I know
the reasons which led the Government
to abandon subsidising the construc-
tion of wells in non-scarcity areas?

Shri Kidwai: Nothing has been
abandoned. The mnormal procedure
for providing water for irrigation is
being carried on. But this is spe-
cially for the scarcity areas.
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GfeR Yo Ao WIEA @ FAT AL
#) wgIeT 98 IaEd 6 A1 ST
A g e % fo, o A fow
oot # arfeea< a7 oA ?

[Pandit A. B. Shastri: Wil the
hon. Minister state in which districts

will the wells asked for by Uttar
Pradesh mostly be situated?]

oft fexad : a5 @ wiar § gt
¥ srARiEs dE awde o )

[Shri Kidwai: It is the same " area
from which the hon. Member hails.]

Wl - gml- A SUS
M S iy gl J e ol
-2 Kl 235 ¢3S = b e
[Giani G. S. Musafir: Has the Pun-
jab Government asked for any loan

from the Government of India for the
construction of tube-wells?1

Shri Kidwai: I think there is some
scheme, but I cannot give any reply
off-hand because this is not
with. tube-wells.

Pandit D, N. Tiwary: Is not Bihar a
scarcity area?

Mr. Spnn_:r: .Order. order.

Shri K. D. Malaviya: Is Government
aware that the biggest hurdle in the
way of the UP. Government main-
taining the programme of well cons-
truction is the inability of the Gov-
ernment of India to supply wagons
for the proper movement of the raw
materials?

Shri Kidwal: Yesterd the Chief
Minister of UP. mentioned it to me,
that supplies of cement and other
E;:el;it?h is held up, and I am looking

« W5 e : IAURT & feam
#R ffwr e st o< faeme famar o
<@ & A W ot & afl FRT A
fir 3t +ft o 2 & geaew §-fEmc
feararw@ré

[Seth Goviad Das: In what other

sideration? The hon.
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just stated that the case of some other
States is also under consideration.]

ot ferk : fam fomr s3@ A
ZEaTE &7 g 99 7 faa fear o

®E

[Shri Kidwal: The cases of those
States which have made applications
are being considered.]

FIVE-YEAR PILOT SCHEME

*127. Dr, Ram Subhag Singh: Will
the Minister of Food and Agriculiure
be pleased to state:

(a) whether it is a fact that a Five
Year Pilot Scheme has been drawn up
by Government for the immobilization
of the Rajputana desert; and

(b) if so, what is the estimated cost
of the scheme?

The Minister of Food and Agricul-
tare (Shri Kidwai):(a) Yes.

(b) Rs. 3-17 lakhs during the first
year.

Dr. Ram Subhag Singh: May I know
the chief features of this Pilot scheme?

Shri Kidwai: If the hon. Member
requires it, I can lay the full litera-
ture on the Table. I can distribute
it among the Members.

Dr. Ram Subhag Singh:  Does this
scheme envisage arresting the ad-
vance of tre Rajputana desert and at
what cost?

Shri Kidwai: The present scheme is
for 5 years with the possibility of ex-
tension for another 5 years.

Dr. Ram Subhag Singh: What is the
cost of carrying out this scheme?

Shri Kidwai: For the first year it
will be Rs. 3,17,000 and the total cost
is estimated to be Rs. 12 lakhs,

Shri Kasliwal: May [ know whether
any consultations in this connection
have taken plnce udth the Govern-
ment of Rajastiran

Shri Kidwal: Of course.
SouTR INDIAN RAmLwAY LasoUr UNION

*128, Shri Nambiar: Will the Minis-
ter of Railways be pleased to state:

(a) whether it is a fact that the South
Indian Railway Labour Union's recog-
nitioh has been withdrawn by the
General Manager of the S. I. Railway
and if so, why;
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(b) whether Government propose to
placeonthe'.l‘nhlen‘!the!iouul state-
ment showing the respective member-
ship of the remgnised Labour Orzanl-
sations at present on the Southe!
Railway system and the membershlp
of the South Indian Railway Labour
Union at the time of withdrawal of its
recognition; and

(c¢) whether Government propose to

restore tion to the Labour Union
in view of its large membership and
representative character?

The Minister of Railways and Trans-
port (Shri L. B. Shastrl): (a) Yes.
The recognition of the South Indian
Railway Labour Union was withdrawn
in March 1949, in consequence of the
Union having indulged over a period
of years in activities subversive to

discipline, including sponsoring illegal
strikes.

(b) A statement giving the informa-
tion is placed on the Table of the
House. [See Appendix I, annexure
No. 34]

(c) The matter is under examina-
tion on a reference from the General
Manager of the Southern Railway,

Shri Nambiar: The flgures placed
by the hon. Minister on the Table of
the House show that the Workers’
Union having a membership of 13,500
and another wunion having a mem-
bership of 1,500 have been recogni-
zed. May I ask why a union which
has 20,000 workers as members is not
recognized? The facts are laid on
the Table of the House.

Mr. Speaker: He need not repeat all
that agrument over again,

Bhri L. B. Shastri: I have already
made it clear that it was recognized
before but the recognition was with-
drawn because of its activities and be-
cause the Union more than once in
one year launched four illegal strikes.

Shri Namblar: May I know whether
strike notices have been issued under
the law existing or whether it is a
strike without a strike notice?

Shri L. B, Shastri: No proper notice
was ever given.

Shri Veeraswamy: May I know whe-
ther it is a fact that in a recent elec-
tion to the Canteen Committee of the
Golden Rock Railway workshop, all
the nominees of the S. I. Railway
Labour Union were returned with a
thumping majority?

Mr. Speaker: Order, order. He is
trying to argue out the matter. He
may ask for information om the parti-
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cular point. He will still get an op-
portunity to ask that question when
the Budget comes in for discussion.

Shri §, V., L. Narasimham: May I
know whether the majority of the
directors elected to the Co-operative
Credit Society run by this Railway are
Members of the S. I. Railway Labour

Union?

Mr. Speaker: Again it is an argu-
ment to say that the orders passed
were not proper. It is no use. He

does not ask for any information. On
the other hand, he is giving informa~
tion in support of a particular view
that the action of Government was
wrong or high-handed. What is the
information that he wants now? He
can get that information while ad-
vancing his argument in the budget
discussion. In any case he will have
another opportunity.

Shri 8§, V. L. Narasimham: I only
wanted to ask whether it is true tha®
the majority.....

Mr. Speaker: In that way, a clever
lawyer that he is, anything can be put
in the form of a question.

Shri V. P, Nayar: Is it a fact that
large sections of workers of the Rail-
way have been continuously demand-
ing the restoration of the recognition?

Shri L. B. Shastri: Yes. This parti-
cular Union has been asking for it
and they have said in the reply that
the General Manager has made a re-

ference hrere and the matter is under
consideration, .

Mr. Speaker: We will go to the
next question. When a representation
is made and it is under consideration.
I do not think it will advance the
interests either of justice or of the
people concerned to put any questions
in Parliament and try to examine
and cross-examine the Minister con-
cerned. The best course is to take
up the matter either with the Minister
privately or to raise a discussion
when an opportunity for discussion
comes in. More often than not, I am
afraid the case is likely to be mis-
judged by the guestions raised. They
are just mixed up with political issues
and with party issues. If hon
Members keep in mind the limita-
tion that the question hour is intended
for eliciting information on the basis
of whrich they can come to conclu-
sfons or put turther questions or base
arguments, then, I think a lot oin sup-
t on

are
this type be saved.
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SUPPRESSION OF TRADE UNION ACTIVITIES
ON SOUTHERN RAILWAY

*129. Shri Nambiar: Will the Minis-
ter of Railways be pleased to state:

(a) whether it is a fact that the S.I.
Railway Labour Union has made a
written representation to the Railway
Board dated 27th March, 1952 concern-
ing "suppression of Trade Union activi-
ties” on the Southern Railway;

(b) if so, whether a copy of the said
representation will be placed on the
Table of the House; and

(c) what action the Railway Board
has taken on the representation?

The Minjster of Railways and Trans-
port (Shri L. B. Shastri): (a) Yes.
(b) It is regretted that copies of
such departmental correspondence
;.-{annot be placed on the Table of the
ouse. -

(c) In accordance with the policy
followed in these matters no action is
taken by the Railway Board on com-
munications received from unrecog-
nised Unions except on matters re-
lating to their recognition.

Shri Nambiar: May I know whether
it is a fact that 6 executive secre-
taries of the Labour Union were trans-
ferred 300 miles away from their
posts for the reason that they had
&atl:en’ part in the trade union acti-

es

Shri L, B, Shastri: They were not
transferred because they were office
bearers of this union, but they were
transferred on administrative grounds.

Shri Nambiar: May I know why
this 6 executive secretaries of the
Union were alone transferred for ad-
ministrative reasons whereas thou-
sands of others were left alone?

Mr. Speaker: Can the hon. Minister
answer it now?

Shri L. B. Shastri: It is difficult to
answer this question.

Shri Nambiar: I I:m-e the names of
these secretaries. .

Mr. Speaker: It is not necessary.
The hon. Member can write to gfr!n
and ask for the information. Next
question.

TELE-COMMUNICATIONS CENTRE AT
JABALPUR

*130. Shri M. L. Dwivedl: Will the
Minister of Communications be pleas-
ed to state:

(a) the amount of recurring and
non-recurring expengiture in building,
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establishing and maintaining the Tele-
Communications Centre at Jabalpur;

(b) the number of trainees who can
take up a regular course of training in
the Centre and the time which each
trainee shall take in completing the

training;

(c) whether the trainees will be ad-
mitted in the Centre and maintained
at Government cost or they will have
to bear their own expenditure of
training etc., and

(d) whether the trainees are
required to give any undertaking to
the Government?

. The Minister of Commumuications
(8hri Jagjivan Ram): (a) Non-re-
curring Rs. 21;40 Lakhs. Recurring:
Rs. 6;91 Lakhs

(b) 300 at a time. The Ilength o
the courses ranges from 3 to 12
months for various categories of trai-
nees.

(c) The trainees are not required
to pay for the cost of training. Direct
recruits are paid by Government a
suitable monthly allowance. De-
partmental officials receive th.ei.r usual
pay and allowances.

(d) Yes, except Assistant Divisional
Engineers and Departmental candi-
dates.

Shri M. L, Dwivedi: May I know
who provides the syllabus or the
course of study for the Centre, and is
the Centre its own e body?

Shri Jagjivan Ram: I think the
syllabus is provided by the Ministry,
and, of course, the officers are the
examiners.

Shri M. L. Dwivedi: May I know
what is the reason that the Centre
has been located in Madhya Pradesh
and that too in Jabalpur?

Sh.ﬁlu:llmlhm Does it require
an answer?

Mir. Speaker: We will
next guestion.

go to the

Foop Sussiny

lhant wil fhe
Agriculture be

*131. Shri B.
Minister of Food
pleased to state

(a) the reasons for abolishing food
subsidy to the States; and

(b) whether this step was consented

- to by .all the States?
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The Minister of Food and Agricul- States which are surplus in food-
ture (Shri Kidwal): (a) Attention is grains. i

invited to Finance Minister's speech
in the House of the People on 20-5-52
in connection with the debate on Pre-
sident’s address.

(b) The position was explained in
detail to the State Ministers at the
Food Conference held in February
1952. The State Ministers were gene-
rally of the view that there was no
help against the withdrawal of sub-
sidy, They, however, pressed that
milo may be subsidised a little more
liberally and this the Government of
India have since done,

Shri B. K. Bhagat: May I know whe-
ther the reports crediting the hon.
Minister for food and Agriculture with
favouring the reinstatement of food
subsidy in some form to lower the
prices of foodgrains without com-
mitting the Government............

Mr. Speaker: I do mnot
allow this gquestion.

Shri H. N, Shastri: What steps, if
any, do Government propose to take
to remove the hardships inflicted upon
the low paid income groups as a re-
sult of the abolition of food subsidy?

Shri Kidwai: In some towns, there
has been no increase in the prices of
foodgrains. In some places the rise
or fall in the cost of living index au-
tomatically affects the dearness al-
lowa.nce In some other places we are

taking steps to see that the price of
foodgrains is reduced.

Shri M. V. Krishnappa: May I know
whether the Government intend to re-
consider the restoration of subsidies,
and if that is not possible, at least in
the scarcity areas like Rayalaseema
and the contiguouf areas of Mysore?

Shri Kidwai: Whatever is required
to give relief in the scarcity areas is
being done. The food subsidy ques-
tion was only about a certain number
of Industrial towns. As the hon.
Member comes from Mysore, he should
%ow mtdhat in Mysore, prices have been

uced.

Shri M. V. Krishnappa: Only wheat
prices have been reduced,

Mr. Bpeaker: Order, orde.r

Shri Pataskar: Is food subsidy paid
to surplus States aho’ P

Shri Kidwal: Food subsidy was
given for a number of towns, whether
they were in surplus or deficit States.

Shri Pataskar: My question is whe-
ther food subsidy is  beilng pald to

propose 'to

Shri Kidwai: Food st:bsiﬂ:ris not
paid to any State which is surplus.

Shri V. B. Gandhi: Is it a fact that
the Government of Bombay has re-
presented that all restrictions on in-
ter-state movement of foodgrains
should be abolished and a uniform
policy of procurement all over
country should be adopted?

Mr. Speaker: Order, order. It is no
use asking this., These are facts
which are well known. Practically,
the hon. Member is trying to argue.

Shri Radhelal Vyas: May I know the
towns in Madhya Bharat where milo
is being subsidised by the Govern-
ment of India?

Shri Kidwai: Milo has been given
to each State on reduced prices, It is
for the States to decide where to dis-
tribute that.

Shri B. R. Bhagat: May I know whe-
ther a Conference of Food Ministers of
the States is going to be called, and
if so, whether this question is going
to be examined?

Shri Kidwai: I do not think there
is any proposal immediately before
the Government to convene any mest-
ing of the Food Ministers.

Mr. Speaker: Next question.
Jute CULTIVATION

*133. Shri B. K. Das: Will the Minis-
state:

(a) what is the average yield of jute
gg t;;:rt*.- in the principal jute-growing

(b) what are the reasons that have
so far hampered a higher yield;

(c) what steps are being taken to
improve the yield; and

(d) whether during the current year
the target of production is comemplatad
to be achieved by bringing more land
under cultivation or by adopting
effective methods for higher yield?

The Minister of Food and Agricul-
ture (Shri Kidwal): (a) Average
yield of jute per acre during 1951-52
was:—

Ibs.

Per annum.
Assam 1005
Bihar 785
Orissa 959

West Bengal 1064
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(b) Weather conditions mainly.
(¢) (i) Distribution of improved
seeds

(ii) Distribution of fertilisers.

(ili) Construction of retting
tanks, .
(iv) Establishment of seed mul-

tiplication farms.

(v) Conduct of subvention trials
and demonstration of methods
of line-sowing.

(d) The target of production for
1952-53 is proposed to be achieved
both by extensive and intensive culti-
wafion. |

Shri B. K. Das: What has been the
highest yield per acre in the past, in
those areas?

Shri Kidwai: I will require notice
of the question.

Shrimati Renu Chakravartty: Will
the hon, Minister tell us the area of
paddy-growing land which has been
given over to jute cultivation?

Shri Kidwai: I will require notice o
the question. .

Dr. Ram Subhag Singh: May I know
‘what proportion of our jute re-
wquirement is met by local production?

Shri Kidwai: I require notice.

Mr. Speaker: I think there were a
number of questions on this subject in
the last session, If hon. Members

only care to refer to the old
roceedings, they will get all the in-

'ormation.

Shri AL M. Thomas: May I know
‘whether any enquiry has been con-
ducted in Travancore-Cochin as to the
possibility of cultivating jute threre?

Shri Kidwai: I require notice. I am
not aware where jute has been tried
and it has failed and where it has
not been tried.

dqfea Qo o mvedr : w4
WA w0 wEe w wew g
TACWRT & ot faet F ot Qi
g fom & g & dea aga awor
¢ ! s I & @ A
€ Bfew Y W i ?

eastern
of Uttar Pradesh which yields a

23 MAY 1952

Oral Answers 158

good crop of jute? Is any effort being
made to increase its production?]

st ferad : 3g @ @ AW
¢ fs 7@t 39 3¢ G g @1, 3w
T WA F%BT § W FE A
TE) THRATAATZHITZH
RE W@ A ffgm FO@@
g1

[Shri Kidwai: I know that there
was some jute cultivation there. but
it is not known whether it is of a
superior quality. Uttar Pradesh Go-
vernment is itself trying to step up
jute production.]

GANGA-BRAHMAPUTRA TRANSPORT BOARD

*134. Shri S. N. Das: Will the Minis-
ter of Transport be pleased to state:

(a) what are the functions of the
Ganga-Brahmaputra Trw
recently appointed by Go H

(b) what is the non-recurring and
recurring expenditure involved; and

(c) whether the Board has begun
functioning?

T Trans-
port (Shri L. B. Shastri): (a) The
attention of the hon. Member is invi-
ted to my reply to starred question
No. 49 by Shri A. C. Guha given on
the floor of the House on the 20th
May 1952.

(b) The Central Government have
already made a contribution of Rs. 2
lakhs to the Board in 1951-52 and in-
clude a similar provision in the
bu 1952-53. Contributions
are proposed to be maintained at this
rate during the period of the Five Year
Plan. The State Governments con-
cerned are expected to contribute each
Rs. one lakh per year.

(c) The Board will be meeting short-
ly tko formulate its pmzrammeout
work,

Shri 8. N. Das: May I know whe-
ther any survey was mide before the
appointment of this Board regarding
the possibilities and potentialities of
these rivers for transport purposes?

Shri L. B. Shastri: A survey
been made and information colleel'::g
in regard to the possibilities of navi-
gation in several rivers.

Shri J. N. Hazarlka: Has the Gov-
ernment felt it necessary to make any




































































































































































































































